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Empluy-
ment Programme in West Bengal

5632. SHRI CHITTA BASU: Wil
the Minister of PLANNING be pleas-
ed to state;

(a) whether the Government of West
Bengal implemented additional em-
ployment Programme with an outlay
of Rs. 459.12 lakhs against the total
outlay of Rs. 338.67 lakhs as approved
by the Planning Commission;

(bY whether the State Government
have already requested the Central
‘Government to accord approval tn the
revised cutlay; and

(c) it <o, the action taken thereon?

THE PRIME MINISTER (SHRI
MORARJI DESAI): _(l) Under the

(1974-T5) financeq by the Central.
Governmen

t, scherre requiring a total
outlay of Rz 358.67 lakhs recommend-
ed from West Bengal were sanctioned
after scrutiny.

(b) The Government of West Ben-
gal-lsder reported a total expenditure
of Ba 480,12 lakhs and requested ex
post facto sanction of this amount for
reimbursement.

(c) The State Government has been
informed that the Central Government
is unable to agtee to the reimburse-
ment of amounts spent on these sche-
mes in excess of the approved figure.
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Electrification of Villages in Ratmagird
District, Maharashira

5634. SHRI BAPUSAHEB PARU-
LEKAR: Will the Minister of ENER-
GY be pleased to state:

(a) whether it is a fact that a scheme
for electrification of unelectrified vil-
lages in Ratnagiri District in Maha-
rashtra has been submitted by Maha.
rashtra State Electricity BoarJ to Rura)
Electrication Corporation; and

{b) if so, what action has been taken
so far cn the said proposal?





